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The Govemor was received at the enfance of the

Assembly by the Speaker, the Chief Minister, the Minister for
Parliamentary Affairs, Secretary of the Kerala Legislature and

the Chief Secretary and was led !o the dais. When the Govemor
and the Speaker arrived at their reryective positions on the dais,
National Anthem was played.

The Assembly rnet at 9.00 a.m.

The Govemor delivered the Address o the bgislative
Assembly. After the Address, when the G<ivemor took position
in front of his seat, National Anthem was played again. Afte1
deparhre of the Govemor.the business of the House was

resrmed with Mr.Speaker in the Chair. Copies of Govemor's
Addrelis were distibuted among the Members. The Speakr
informed the House that the discussion on the Motion of Thanks
!o Governor's Address would corrnnence ftom January 28\ 2Ol9
and that those Members who presume o give notice of
arnendments to the Motion of Thanks mav do so before 3.00 o.m
on Saurrday, Janury 26t 2019

The Heuse adjourned at 10.44 a.m. to me€t again at 9.00
a.m. on Monday January 28, 2019

V. K. Babu Prakash
S€crctarv


